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To Make Common Policy for Hotels/Marriage Palaces

*¥65. Sh. Aseem Goyal Naneola (Ambala City):

Will the Urban Local Bodies Minister be pleased to state whether the
Government is making any common policy to give relief to hotels/marriage
palaces/banquet halls in respect of providing water resources and in

connection of pollution tax, garbage tax etc; if so, the details thereof?

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER

No Sir, Presently there is no policy under consideration of the Government
to provide relief to hotels/marriage palaces/banquet halls in respect of

water charges and garbage tax etc.



Executive Summary

A. Presently, there is no policy under consideration of the Government to give
relief to hotels/marriage palaces/banquet halls in respect of providing water
charges.

B. However, user charges are being collected as per Haryana Government
Urban Local Bodies Department Notification dated 24.10.2011, for Solid
Waste Management in Urban areas of Haryana @Rs. 500/- per month for
Auditoriums, Guest House, Hotels (Upto 10 Rooms) and Rs. 4000/- per
month for Marriage Hall, Banquet hall and Hotels (above 10 Rooms).

C. As conveyed by Haryana State Pollution Control Board, there is no provision
for imposition of pollution tax under the Water Act, 1974; the Air Act, 1981;
and the Environment Protection Act, 1986.

D. Presently, there is no policy under consideration of the Government to give
relief to hotels/marriage palaces/banquet halls in respect of providing water
chargers. As per Haryana Government Urban Local Bodies Department
Notification dated 09.03.2011, Industrial/Commercial/Institutional water
charges are @Rs. 04.00 per Kiloliter for metered supply and waste water

disposal charges are 25% of water charges.



NOTE FOR PAD

*65. To Make Common Policy for Hotels/Marriage Palaces.

1.

Presently, there is no policy under consideration of the Government to
give relief to hotels/marriage palaces/banquet halls in respect of
providing water chargers and garbage tax.

It has been conveyed by Haryana State Pollution Control Board that
there is no provision for imposition of pollution tax under the Water
Act, 1974; the Air Act, 1981; and the Environment Protection Act,
1986. However, Central Pollution Control Board has prepared a
methodology in compliance of directions of Hon’ble NGT in OA No. 26
of 2019 titled as Abhay Singh Dahiya Vs. State of Haryana for
examination, assessment and imposition of environmental
compensation in case of violation of environment norms.

User charges are being collected as per Haryana Government Urban
Local Bodies Department Notification dated 24.10.2011, for Solid
Waste Management in Urban areas of Haryana @Rs. 500/- per month
for Auditoriums, Guest House, Hotels (Upto 10 Rooms) and Rs.
4000/- per month for Marriage Hall, Banquet hall and Hotels (above
10 Rooms).

Water charges as per Haryana Government Urban Local Bodies
Department Notification dated 09.03.2011 for Industrial/Commercial
/Institutional is @Rs. 04.00 per Kiloliter for metered supply and waste

water disposal charges (sewerage charges) is 25% of water charges.
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